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HIGH COURT OF DELH'I : NEW DELHI
No. |22 Rules/DHC

CIRCULAR

\

Dated: 2.0 09f2.004™

It is hereby circulated for information of ail concerned that Notification No., T18/Rules/DHC dated
07.09.2024 regarding amendments in rules pertaining to destrection of administrative recornds In
the Delhi Distriet Courts stands published in Delhi Gazee Extraordinary Part 10, Section 1, No, 28
(NCTD No. 180) dated 09.09.2024 and is available on ths website of this Court namely

v delliiliinfcourt nic.fi under the link *NotiFications and Practice Directions”.
(MEENAKSH) PANT)

DEPUTY REGISTRAR (RULE
Endst. No.§45- 67(_ RulesDHC2024 Dated:_Zo| QQZ;Q:LH

Copy forwarded for Information and necessary action to:-

1. The Principnl District & Sessions Judge (HQ), Tis Hazari Courts, Dliij,
The Principal District & Sessions Judge, North-West District, Rohini Courts, Delhi.

3 The Principal District & Sessions Judge, South District, Saket Courts, New Delhl,

4 The Principal District & Sessions Judge, South-West District, Dwarka Courts, New Delhi,

3. The Principnl District & Sessions Judge, North District, Rohini Courts, Delhj,

6. The Principal District & Sessions Judge, Sonth-Bast Dislrict, Saket Courts, New Delhi.

7. ThePrincipal District & Sessions Judge, East District, Karkardooma Caurts, Delhi,

8. The Principal District & Sessions Judge,New Delhi District, Patials House Courts,New Delhi.

2. The Principal District & Sessions Judge, Shahdara District, Karkardooma Courts, Delhj,

10. The Principa! Distriot & Sessions Jodge, North-East District, Karkardooma Courts, Delhi.

1. The Principal District & Sessions Judge, West District, Tis Hazari Courts, Delhi

12, The Prineipal District & Sessions Judge-cum-Special Judge, CBI (PC Act), Rouse Avenue District
Court Complex, New Dethi

13. The Principal Judge, Family Courts (HQ), Dwarkn Courts Complex, Dwarke, New Dclhi

14. The Principal Secretary {Law, hustice & LA), Govi. of N.C.T. of Delhi, Delhi Sccretariat, LP.Estate,
New Dothi.

15. The President/Secretary, Delhi High Count Bar Association, Delhi High Court, New Delhi.

16. The President/Secretary, Bar Association, Tis Hazari Conrts/Patiala House Courts/ Karkardooma
Courts/ Rohini Courts/Dwarka Coutts/Seket Court Complex,

17. The Choirman/Secretary, Bar Counci] of Dclhi, 26, Siri Fort Institutional Ares, Khel Gaon Marg,
New Delhi-110049

8. The Member Secretary, Delhi State Legn! Service Authority, Rouse Avenue Court Complex, New
Delhi with the request to forward a copy of the Notification/Practice Directions/Circular to the
Seeretaries of all the eleven District Legal Services Authorities,

19, The Secretary, Delhi High Court Legal Services Commitee, ot e e e s

20, The Chairman, Disttiet Court Website Commlitee, Tis Hazari, Delhi for uploading the
Notification/Practice Directions/Circular on the website of Dethi District Court,

21 chistrar—cmn—Secrcm-y to Hon'ble the Acting Chief fustice,

22. Al Registrars/OSDs!Joint Registrars (Judicial) with the request to bring the content of circular to

the notice of the staff working under them,
I3.  Joint Registrar-cum-P.A.10 Repistrar General, Delhi High Court,
24, Joint Director (IT) with the request 1o upload the Notification on the Intrunet of this Court.

25, Libmarian, Delhi High Court, c o
26.  Priviate Secretaries/Conrt Masters to Hon'ble Judges for kind perusal of gir Lardships, :
27.  Guard File, ;

(DALIFKUMAR BAJAJ)
_ ASSISTANT REGISTRAR (RULES)
OFFICE OF THE PRINCIPAL DISTRICT & SESSIONG” JUDGE (HQs) s DELET — C T T

No‘._:@—- 223 — E%Zﬁf;mamm Dated 25 SEP 2024 ‘

&
Sub:-Notification No.122/Rules/DHC, Dated 20.0 20243 Destruction of Administratve
Records in the Delhi District Courts.
Copy forwarded for information to-
- All the Judicial Officers of Central District, Tis Hazari Courts, Delhi.
The AO(J)/Branch In-Charge, all branches of Central District, Tis Hazarl Courts, Delhi. :
The Secretary, Bar Association Tis Hazarl Courts, Pethi,
The PS/Reader to Ld. Principal District & Sessions Judge (HQs), Delhi,
. The Website Committee (Hindi/English) Tis Hazari Courts elhi*(for uploading).
- The R&I Branch (Central) for uploading on Layers.

Gt bt o

5 SEP 2024

(MUKESH IAR GUPTA)
Distﬁct}ud ge (Comm. Court-07)
Officer In-chargztludicial Branch, Central

For Principal Distr]ct &Sessions Judge (HQ3)
D&lhi




